Name of the corporate debtor: Partoo Software

Date of ¢

Private Limited;

t of Voluntary Liguidation: 02.09.2026;
List of creditors as on: 03.10.2026

List of operational creditors (Other than Workmen and Employees and Government Dues)

Details of claim received Details of claim admitted Amount of
sl Name of . Amount of | any mutual | Amount of [ Amount of Re ks if
No. creditor Amount Amount Whether | 7 ©f contingent | dues, that | claimnot | claim under an i
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receipt claim admitted claim security guarantee share in ﬂ.
R party? o
interest - CoC
Business
1) Partoo SAS 25.09.2026 | T 18,1 5,644.00| T 18,1 5,644.00 Support NIL NIL Yes 65.67% NIT. NII. NIT. NII. N.A.
Services
Treelife Ventures Pr;)fc:sfl‘ona.l
2) | Services Private |25.09.2026 | 2 9,49310.00 | ¥ 9.49310.00 | _focs for NIL NIL Yes | 34.33% NIL NIL NIL NIL NA
ook Virtual CFO
Lirsiced Services
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For Partoo Soft

IBBI Registration No.: IBBIIPA-001/IP-P-02886/2024-2025/ 14433

Add: a, New Link Road, Malad West, Mumbai - 400064, Maharashtra
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Unit no 202, Auris Galleri
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Wby the Liquidator are unsecured in nature.
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